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Deccan A irways P lane (Report)
•1478. Shri A. C. Guha: Will the

Minister of Communications be
pleased to state:

(a) the main points made out in 
the report of the enquiry into the air 
accident near Delhi this year of the 
Deccan Airways Plane;

(b) if there have been anj* recom­
mendations particularly regarding the 
Deccan Airways;

(c) if so. what they are and v/hat 
action Government propose to take 
on them; and

(d) whether the report has assigned 
any cause of the accident?

The Deputy Minister of Communica­
tions (Shri Raj Bahadur): (a) The
Report is a Ion;? one. Copies of it 
have been placed in the Library.

(b) No, Sir..
(c) Does not arise.
(d) Yes, failure of the port engine 

probably due to starvation of fuel sup­
ply just before landing, when the plane 
was taking a steep turn of some dura­
tion in a banked attitude.

Shri A. C. Guha: May I have at 
least the broad lines of the report? I 
have asked only for some main points 
in the report, not the whole report.

Mr. Speaker: The report is already 
in the Library. It will be difficult to 
summarise that report in a short form 
in the Question-hour.

Shri A. C. Gi|ha: May I know if 
the enquiry committee has gone into 
the causes of so many accidents to the 
Deccan Airways planes?

Shri Raj Bahadur: The enquiry 
committee essentially concentrated it­
self on the accident that was referred 
to it for enquiry.

Shri A. C. Guha: May I know 
whether there was anything mentioned 
in the report as regards the overstrain­
ing of the pilots due to not having had 
sufficient rest?

Shri Raj Bahadnrr No, Sir.

Mr. Speaker: These questions w e^  
put some time back and there was also 
a short notice question on it.

Shri A. C. Guha: But the report
was not available then.
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Shri Nana Das: May I know the
total number of people killed in air 
acddents in India during 1951-52.

Shri A. C. Guha: May I know if
any of the recommendations of the 
committee has been given effect to?

Shri Raj Bahadur: Yes; several.
Shri A. C. Guha: May I know on 

which of the recommendations of the 
committee action has been taken?

Mr. Speaker: It is again going into 
the report.

•^Shri Syamnandan Sahaya: Isthehon. 
Minister aware of the recent impression 
about the Deccan Airways which is in­
corporated in the saying as it goes 
now: fiy other airways and see the 
world; fly Deccan Airways and see the 
next world?

Shri A. C. Guha: Has the attenti«n 
of the hon. Minister been drawn to the 
conclusion of the committee that the 
accident was due to error of judgment 
by the pilot when attempting landing 
during night. He misjudged the ap­
proach, under-shot and hit the top 
branches of a tree.

Shri Raj Bahadur̂  ̂ I am afraid the 
hon. Member is referring to the Dum 
Dum accident, not the Safds^rjuDg 
accident.

Central C i v i l  B fcwv i c i

*1479. Shri Krishna Chandra: WOl
the Minister of Home A M k i t e  
pleased to state:

(a) whether there wte coy 
ary employees in the Central <Jtvfl 
Services; and

(b) what are the niies reKUlattniF 
recruitmeot, promotion ete., of 
persons?




